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Public Distribution System

955. SHRI AMAR ROYPRADHAN:
SHRI SAUGATA ROY:
DR. BAPU KALDATY:
SHRI ISHWAR CHAUDHRY:
SHRI §. R. DAMANI "
SHRI SANTOSHRAO GODE:

Will the Minister of COMMERCE
AND CIVIL. SUPFLIEs AND CO-
OPERATION be pleased to state:

(a) the avenues of the public duh-l-
bution system which existed before
March, 1977;
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(b) the extent by which such avenues
have been expanded as on October,
31st; and

(c) the targets for further expansion,
if any, during the current year?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE
AND CIVIL SUPPLIEg AND CO-
OPERATION (SHRI KRISHNA
KUMAR GOYAL): (a) The avenues of
Public Distribution System are fur
price shops, licensed shpos for kero-
sene and soft coke and retail out-
lets operated by cooperatives in the
urban and rural areas.

(b} The number of fair price shops
has increased from 2,42,000 at the end
of March, 1877 to 246,000 as at
present. The number of retall outlets
operated by cooperatives has also
increased from 72,000 to about 75,000.

{¢) During the current Cooperative
Year 1977-78 about 1,250 new retail
outlets are to be set up by consumer
cooperatives in the wurban areas.
The network of fair price shops and
cooperative retail outlets are also to
be expanded in the rural areas, parti-
cularly in the tribal and backward
areas according to local requirements.

Countries willing to write off debts due
from India

956. SHRI NIHAR LASKAR:

oHMRI YAGYA DATT
SHARMA:

Will the Minister of FINANCE he
pleased to state:

(a) whether the Government have
received any communication from
Sweden in regard to the writing off of
debts due from India;

(b) whether any other countries sre
willing fo write off dcbts due from
India; and
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(c) the total amount involved?

THE MINISTER OF FINANCE AND
REVENUE AND BANKING (SHRI
H. M. PATEL): (a) Yes. Sir. Sweden
has taken a general decision to write
off development assistance debts ex-
tended by it to a number of develup-
ing countries including India.

tb) No final decisiun has been cum-
municaled by any other country re-
garding the write ol of des on  a
similar basis.

(¢) It has been indicated that the
amount will be around Rs. 96.53 crores
(8kr. 527.5 million).

Safety for Air Indig Staff

957. SHRI NIHAR LASKAR:

SHRI M. RAM GOPAL
REDDY:

Will the Minister of TOURISM
AND CIVIL AVIATION Lic pleased to
slate:

(a) the steps taken for the safety of
Air India staff abroad in the wake of
threats to their safety; and

(b) the steps taken in rezard to
the salety at the international airpurts
in the country?

THE MINISTER OF TOURISM AND
CIVII. AVIATION (SHRI PURU-
SHOTTAM KAUSHIK): (u) The Gov-
ernments roncerned and the police
authorities have been approached by
Air India through Indion Missions
abroad for protection of its offices and
staff. The local authorities of the
foreign Governmenis have alerted
their police force ang have intensified
their vigil at the Air India offices and
the residences of officials {0 counter
the threats. Air India on its own has
employed some security guards for
protection of their offices and the staff
against such threats.

(b) It would not be in the public,
interest to disclose the specific steps





